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(i) GS.R. No. 251(E)/Ess. Com./
Sugar, dated the 1st March, 1993, pub-

lishing the Sugar (Price Determination
for 1992-93 Production) Amendment
Order, 1993. [Placed in Library. See

No. LT-3685/93]

Presentation of the report of the Com-
mittee on subordinate legislation

SHRI BHUBANESWAR KALITA
(Assam) : I present the Ninety-ninth Re-
port (in Eoglish and Hindi) of the Com-
miftec on Subordinate Legislation.

MESSAGES FROM THE LOK SABHA
(I) The Gold Bonds (Immumtles and
Exemptions) Bill, 1993,

(II) The Wild Life (Protection) Amend-
ment Bill, 1993.

SECRETARY-GENERAL : Madam, I
have to report to the House the following
messages from the Lok Sabha, signed by
the Secretary-General of the Lok Sabha :—

6y

“In accordance with the provisions of
rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose the Gold Bonds
(Immunities and Exemptions) Bill, 1993,
as passed by Lok Sabha at its silting held
on the 19th March, 19937,

(In

“In accordance with the provisions of
rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose the Wild Life (Pro-
tection) Amendnment Bill, 1993, as
passed by Lok Sabha at its sitting held
on the 19th March, 1993”.

Sir, I lay a copy of each of the Bills on
the Table.
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RE-ALLEGED TAPPING OF TELE-

| PHONES OF SHRI ARJUN SINGH, (THE
! MINISTER OF HUMAN RESOURCE
. DEVELOPMENT).

SHRI YASHWANT SINHA (Bihar) :

Madam, Deputy Chairman. .. (Interrup-

| tions). Madam, I have a very important
| issue to raise. (Interruptions).
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SHRI YASHWANT SINHA : Madam,
you have to identify one of us to speak.
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THE DEPUTY CHAIRMAN : Please.
(Interruptions). Let me make one announce-
ment first.  (Interruptions). Please, Let
me make an announcement first. (Inrerrup-

tions). Order. (Interruptions). You may
raise it. (Interruptions). Iet me first
raise. .. (Interruptions). 1 will allow...

(Interruptinns).

SHRI YASHWANT SINHA : Madam,
! please identify the person whom you want’

| ] Transliteration in Arablc Scrlpt
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to permit. We want to raise our issues in
an orderly fashion.

CHAIRMAN ; That is
We

THE DEPUTY
why I am saying...(Interruptions).
have very liftle time for discussion,

then we can go ahead till the night for

anything which is bothering you. (Interrup-
tions).

SHRI DIPEN GHOSE (West Bengal) :

This is a very important issue. (Interrup-
tions).
SHRI YASHWANT SINHA : These

issues cannot be swept under the carpet.
They have to be taken up here and now.

SHRI DIPEN GHOSH : Madam, this is
an issue. ..

SHRI YASHWANT SINHA : Madam,

these issues have to be taken up here and

now,

THE DEPUTY CHAIRMAN : We have
the listed business. Let us go ahead...
(Interuptions).

"'SHRI MOHAMMED AFZAL aMas
MEEM AFZAL : Madam, Mr. Arjun Singh
has written 2 letter. . . (Interruptions).

SHRI YASHWANT SINHA : Madam,
if you don’t identify somebody then we
are going to lose more time in this con-
fusion.

THE DEPUTY CHAIRMAN: Mr.
Yashwant Sinha, you are a senjor Member
of this House. We have some listed busi-
ness which we havc to complete, If you
don’t cooperate then how are we going to
finish that ? It is your business also.

SHRI YASHWANT SINHA : We have
cooperated to the best of our ability. The
consideration that the Opposition has shown
to the ruling party is unprecedented in this
Session.

THE DEPUTY CHAIRMAN : The rul-
ing parly is keeping quiet

Let !
us take the ILegislative Business first and !
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SHRL YASHWANT SINHA : They have
10 keop quiet.  They don't have anything
‘o speak. Interruptions),

SHRI DIPEN GHOSH : .... telephones
aje being bugged. . . (Interruptions).

"THE DEPUTY CHAIRMAN : Whose
elephone is  being bugged ? Please. ..
rptions) .

YASHWANT SINHA : How can
The Govern-
statement.
its  posi-

this «<overnment function ?
ment has to come out with a
The Government must clarify
tion. (Interruptions).

SHRI DIPEN GHOSH : This is a very
serious maiter,
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SHRI YASHWANT SINHA: The
senior-most member of the Cabinet s
making an allegation of telephone tapping
and bugging of his house. He is saying
that the intelligence agencies have been mjs-
wsed for political. . . (Interruptions). This
is what is happening. (Interruptions).

THE DEPUTY CHAIRMAN : Whose
telephone ? .. (Interruptions) . . .

SHRI YASHWANT SINHA : How can
the Government function ? What is hap-
pening ?. . . Unterruptions) . ..

THEE MINISTER OF HOME AFFAIRS
(SHRI S. B. CHAVAN) : Madam, may
1 say something ?...{Interrupfions) ...

THE DEPUTY CHAIRMAN : The
Home Minis‘er wants to say something. ..
(Interruptions) . ..

[ 1Transliteration in Arabic Scriot.
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SHRI YASHWANT SINHA : We have
not been able to say our say. Let the
Home Minister react after we have said
what we want to say...(Interruptions). ..

THE DEPUTY CHAIRMAN : You have
said enough. T am not permitting. . . (Inier-
ruptions) . . .

SHRI YASHWANT SINHA : Madam,
we kept on asking the Government why the
Government intelligence agencies were
failing . .. (Interruptions). . .

THE DEPUTY CHAIRMAN : He
saying something. .. (Interruptions) . ..

SHRI YASHWANT SINHA : Why the
intelligence agencies were not able to ...
(Interruptions) . . .unearth the  Bombay
bomb blast, the Calcutia bomb blast be-
cause the intelligence ‘agencies were indulg-
ing in political espionage...(Interrup-
tions) .. . This is what we are saying. ..
(Interruptions) . . .

THE DEPUTY CHAIRMAN : The
Home Minisier wants to say something.
Please, order, order...{(Interruptions). ..

SHRT YASHWANT SINHA : This is an
incomparable situation... (larerruptions)
...lhat the ruling party should use the
Government machinery for spying against
each other while people suffer. Hundreds

are killed because they are not able to un- |

earth the bomb blast. .. (Interruptions) ...

THE DEPUTY CHAIRMAN : Whatever
matter you are raising. . . (Inzerruptions) . . .
The Home Minister got up to respond to
it. .. (Interruptions) .. .Let him respond.. .
(Interruptions) ... There is nothing alarm-
ing. .. (Inferruptions) ...
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SHRI N. E. BALARAM (Kerala) : You
must allow us to raisc the issue...(Inter-
ruptions) . . .

THE DEPUTY CHAIRMAN: No. I
won’t, One person is enough, I cannot
allow discussion on any subject which is
not listed. .. (Interruptions) .. .1 won’t...
(Interruptions) . ..

[RAJYA SABHA]

is |

188

Minister of Human .
Resource Development
SHRI DIPEN GHOSH : Why not?...

(Interruptions) ... It is a serious allegation
© .. .(Interruptions). ..

! 'THE DEPUTY CHAIRMAN : Because
it is a serious allegation he is replying to
it. . . (Interruptions) . ..

SHRI DIPEN GHOSH : It is most im-
portant. . .(Interruptions). .. It is concern-
" ing surveillance of a Member of Parlia-
. ment. .. (Interruptions) _ . .

THE DEPUTY CHAIRMAN : That is
whi he got up to reply to jt...(Interrup-
tions)...You listen to him...(Interrup-
tions) . .. '

SHRI DIPEN GHOSH : Madam, here is
a charge of a Union Cabinet Minister that
his telephone is bugged.. . (Interruptions)

- oSwmts cFEE T WA
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SHRI S. B. CHAVAN : Madam, I want
to submit. .. (Interruptions) ... that so far
as the allegations made against the intelli-
gence agencies and about tapping of tele-
phones of politicians are concerned. ..
(Interruptions) . . .it is totally baseless. It is
abuolutely false...(Interruptions)... I am
saying this. .. (Interruptions) ., .

SHRI YASHWANT SINHA : Will the
‘ Home Minister go on record. .. (Inferrup-
; tions) ... Let the Home Minister say on
]\ record that Mr. Arjun Singh has not
{ written a letter in this connection to the
l Prime Minister. .. (Inferruptions) . . Let
! him deny it...{Interruptions) ... Let him
| deny the fact that Mr. Arjun Singh
| has written a lctter to the Prime Minister. . .
! (Interruptions) . . .

|

| THE DEPUTY CHAIRMAN : Now that
l maiter is closed. After the Home Minis-
ter’s reply *he matter is closed. .. (Infer-
ruptions) . . . Please. . . (Inrerruptions)

SHRI DIPEN GHOSH : According to

the Home Minister. . . (Interruptions) . . .

... (Interruptions) .. .One minute. .. (Inter-

| THE DEPUTY CHAIRMAN : Please
I
| ruptions). ..
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SHRI N. E. BALARAM :; We have

‘say; then let him be allowed to
(Interruptions) . . .

to
say..’

THE DEPUTY CHAIRMAN : He sad
it. .. (Inierruptions) . ..

SHRI N. E. BALARAM : You allowed
him (o speak first. .. (Interruptions). ..
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THE DEPUTY CHAIRMAN :
permit it every day. Just a minute...
(Interruptions) .. . 'Will you take your seat ?

. .(Interrupiions). .. Every day the timc of
the House is taken on issues where every

Member wan(s to get up and say the same !

thing which is not listed here. .. (Inferrup-

tions) ... There was an agreement in the
Advisory Committee meeting. .. {(Interrup-
tions) ... Let us follow that...(Imterrup-
tions) . . .
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SHRI DIPEN GHOSH : I have a point
of order... (Interruptions) . ..

THE DEPUTY CHAIRMAN: Mr
Dipen Ghosh, no business has started.

How can you have a point of order?...

1 cannot |
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this connection ? Has he written a letter ?
Let him reply to it. Let the Home Minis-
ter say the HRD Minister has not written
a letter in this connection. .. (Interrup-
tions) ... If he says Mr. Arjun Singh has
made baseless allegations, then Mr. Arjun
Singh has no business to continue in the
Government. . . (Interruptions) . . .
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(Interruptions) ... It is point of dis- |
order. .. (Interruptions) . . .

SHRI DIPEN GHOSH : The Leader of
the House has made a statement. .. (lnfer-
ruptions) . ..

=Y uF¥E WEEE (TEES) o FY O
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SHRI YASHWANT SINHA : Madam.
I want to know from the Home Minisier
Is he awarc that Mr. Arjun  Singh
written a letter to the Prime Minislc:
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IHE DEPUTY CHAIRMAN :
! Home Minister has  said it..

The
. (Interrup-

SHRI YASHWANT SINHA : What has

! 1?7 He wants to communicate his

o Parliament Members through the

. newspapers. Is this what he is saying ?...
 (dmterruptions) . . .

SHRT SIKANDER BAKHT : The ques-
even if it is a wrong news report,
svernment has got to proceed and
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take further aclion...(Interruptions) What
further action are you taking ? (Interrup-
tions)

SHRI S. B. CHAVAN : If the hon.
Members are going to allow me to speak
... (Interruptions) 1 have made the matters
absolutely clear that there has been no
telephone tapping so far as the intelligence
agencies are concerned and what Mr. Arjun
Singh wrote to the Prime Minister is bet-
ween Mr. Arjun Singh and the Prime
Minister, I can’t say...(Inferruptions)

HON. MEMBERS : No.

SHRI YASHWANT SINHA : This letter
was published. Once it is quoted in the
Press, it is the property of the House. ..
(Interruptions)

SHRI MENTAY PADMANABHAM
(Andhra Pradesh) : May I make a sug-
gestion 7

THE DEPUTY CHAIRMAN : After the
Home Minister’s statement, the matter is
over. . . (Interruptions)

SHRI YASHWANT SINHA : After the
Home Minister’s statement, more questions
arise. . . (Interruptions) More questions
arise after the clarification on the matter
... (Interruptions)

SHRI MENTAY PADMANABHAM :
Since the Home Minister denies.. . (Inter-
ruptions)

THE DEPUTY CHAIRMAN: Mr.
Afzal, please go back...(Interruptions)

SHRI DIPEN GHOSH : Madam, it is
not a private affair. .. (Interruptions) The
Home Minister says that his colleague has
‘made a bascless charge to the Press. Is it
a private affair...(Interruptions)

SHRI MOHAMMED AFZAI. dlias
MEEM AFAZAL : Mr. Arjun Singh has
no right. . . (Interuptions)

SHRI G. SWAMINATHAN (Tamil
Nadu) : Madam, we want a parliameatary
committee fo investigatc this matter. ..
(Interruptions)

[22 MARCH 1993]

Minister of Human 192
Resource Development

SHRI MENTAY PADMANABHAM : Is

i he prepared to allow a parliamentary com-

mittee to look into this matter ? (Interrup-
tions)

SHRI S. JAIPAL REDDY (Andhra
Pradesh) : Our authentic information is. ..
(Interruptions)

THE DEPUTY CHAIRMAN: Mr
Mentay Padmanabham, will you please sit

!\ down ? (Interruptions) Please, Mr. Yash-

want Sinha, just a minute. . . (Interruptions)
1 said, please sit down. .. (Inferruptions)
When I request you. .. (Interruptions)

SHRI MENTAY PADMANABHAM :
Our demand is that a parliamentary com-
miitee should be constituted to go into this
matter (Interruptions)

SHRI DIPEN GHOSH : How can it be
a private matter . (Interruptions)

'THE DEPUTY CHAIRMAN : One
minute. . . (Inferruptions)

$HRI S. TATPAL REDDY : Our authen-
tic information is that Mr. Arjun Singh
wrote three letters to the Prime Minister in
this connection; not one, three letters. ..
(Interruptions)

THE DEPUTY CHAIRMAN : Please
take your seat...(Interruptions)

SHRI DIPEN GHOSH : It can’t be a
private affair between the Minister and
the Prime Minister. . .(Interruptions)

THE DEPUTY .CHAIRMAN : Mr.
Narayanasamy, please take your seat...
(Interruptions) The Members are agitated
on an issue. The Leader of the House who
is also the Home Minister responded to it.
To me, the matter is closed. I am not dis-
cussing it any more. .. (Interruptions) No,
the matter is closed. .. (Interrupiions)

SHRI YASHWANT SINHA : The Home
Minister has responded by saying, “It is a
private affair.” It is not a matter now only
between the members of the Government.
It is a public matter and he has to inform
... (Interruptions)
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DR. MURLI MANOHAR JOSHI (Uttar
Pradesh) : He has to answer the question
raised by the Leader of the Opposition. . .
(Interruptions)

SHRI YASHWANT SINHA : Various
allegations have been made not by us but
by a Cabinet Minister, Madam.

THE DEPUTY CHAIRMAN : Whenever
the Government take any action and come
before the House, 1 will permit you...
(Interruptions) But 1 am not going fo per-
mit a discussion on it...(Interruptions)
No, I am not allowing. .. (Interruptions)

SHRI S. JAIPAL REDDY : It is not a
private matter.

THE DEPUTY CHAIRMAN : I am not
allowing any discussion, please. .. (Inter-
ruplions)

SHRI YASHWANT SINHA : Mr. Arjun
Singh should be called before this House,
Madam. . . ({nterruptions)

SHRI DIPEN GHOSH : According to
the Leader of the House, the Minister has
made a baseless charge to the Press. ILet
him come to the House...(Interruptions)
Let Mr. Arjun Singh come to the House
... (Interrupiions)
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SHRI G. SWAMINATHAN ; It is not
only between Mr. Arjun Singh and the

Prime Minister. It relaies to the MPs
ulso. .. (Interruptions)

SHRI MENTAY PADMANABHAM :
It is not a matter between the Prime Minis-
ter and Mr. Arjun Singh. Let the Prime
Minister come and tell this House. . . (Infer-
ruptions)
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SHRI G. SWAMINATHAN : It appears
that the telephones of the MPs have been
tapped.

* THE DEPUTY CHAIRMAN : It seems
the Members are not interested to discuss
the Railway Budget or listen to Mr. Kesri's
reply. We have discussed it enough...
(Interruptions)

SHRI SIKANDER BAKT : The reply of
the Home Minister has opened the flood-
gate. , . (Interruptions)

SHRI 8. JAIPAL REDDY : Let the
Minister, Mr. Arjun Singh, be summoned
before the House to tell the House as to
whether he wrote letters to the Prime
Minister. Our information is, the Minister,
Mr. Arjun Singh, wrote three letters to the
Prime Minister in this regard. And the
Home Minister is not justified. . (Inter-
riptions)

SHRI G. SWAMINATHAN : The tele-
phones have also been tapped. As a Mem-
ber of Parliament, T am interestcd to know

the exact position. Newspapers say that
not only Mr. Arjun Singh. ..
THE DEPUTY CHAIRMAN: The

Minister has clarified the position. .. ({nter-
ruptions)

SHRI G. SWAMINATHAN: I am
interested in the matter because the news-
paper says that the telephones of the MPs
have also been tapped. We want to know
the actual position as a Member of Parlia-
ment. . . (Inferruptions)

THE DEPUTY CHAIRMAN : Order.

SHRI YASHWANT SINHA : There can-
no! be any order if there is so much dis-
order in the Government. How do you
expeci vrder in the House if the Govern-
ment is in such a disorder ? (Interrup-
fiens)
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THE DEPUTY CHAIRMAN : All right.
When the details come, I will permit you

.. (Interruptions) ... Now please take
your seat.
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SHRI N. E. BALARAM : Unless
Minister comes here, how can the infor-
mation come ? The Minister has to tell
us. Otherwise, how do we know ?

THE DEPUTY CHAIRMAN : He has
said it.

SHRI YASHWANT SINHA : Madam,
the Home Minister says that it is a private
matter whereas it is not a private malter.
How is it a private matter any more ?. ..
(Interruptions) . . . It is not a private matter

' any more,

SHRI N. E. BALARAM : THow do we
know unless the Minister tells us?

SHRI YASHWANT SINHA : Madam,
we want the Home Minister to clarify
whether the HRD Minister has written to
the Priraze Minister or not. It is not a pri-
vate matter any more.

the
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THE DEPUTY CHAIRMAN : He will
clarify.  Please. .. (Interruptions)  Please

.. (Interruptions) . ..

SHRI YASHWANT SINHA : We do not
accept his argument that it is a private
affair.

THE DEPUTY CHAIRMAN : I am not
allowing anything on that. Please, that is

enough. . . (Interruptions) . . . That is
enough. Please, that is enough. .. (Inter-
FUptions) . . .
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SHRI G. SWAMINATHAN : Madam,
newspapers have reported it. As the
Leader of my party, T want (o know...
(Interruptinns) . ..

SHRI DIPEN GHOSH : A scnior Minis-
ter's telephone is being tapped. How can
They ask us to believe it is a private afl-
air ? How can it be a private affair?...
(Interruptions) . . .

THF DEPUTY CHAIRMAN : Now that
matter, to me, is closed because 1 have
other business. Please sit down...(Infer-

ruptions).. .
g fafae & w59 T famr, T
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SHRI YASHWANT SINHA : He did
not reply. He said that it was a private
affair, We are challenging that thesis. That
argument will not cut much ice. It is not
a private affair. It is the business of this
House to go into it.

SHRI P. UPENDRA (Andhra Pradesh) :
Simple denials will not do.

THE DEPUTY CHAIRMAN : The

Ministers and the Members of Parliament ! X A .
" Prime Minister and the Home Minister mis-

write many letters to many people. Do
you think that the Home Minister has to
reply to all of them ?

SHRI YASHWANT SINHA : He has
written about the tapping of his telephone
to the Prime Minister. That kind of an
argument from the Home Minister will not
do .. . (Interruptions) . . .

THE DEPUTY CHAIRMAN : I have
not permitted it. Jt has mever been per-
mitted by me...(Inierruptions) ... What
you are talking is absolutely irrelevant.

... (Interruptions) . ..

SHRI S. JAIPAL REDDY : Madam, it
is a matter of urgent and paramount pub-
Tc importance. .. (Interruptions) . . .

THE DEPUTY CHAIRMAN : Let me
be very clear to you, please. You see,
some matter is agitating your minds. You
raised it and the Home Minister had res-
ponded to it.. Please, just a second...
(Interruptions) . . .
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SHRI YASHWANT SINHA : How can
he respond ?
THE DEPUTY CHAIRMAN : Whatever
he does, it is his responsibility.
SHRI YASHWANT SINHA : He did
nut.  He has not responded lo the whole

maltter,

THE DEPUTY CHAIRMAN : Just a
minute. About the letters anybody writes
to anyone, it is not the responsibility of this
House to discuss. .. {(Interruptions)... 1
am not permitting it. .. (Interruptions) . ..

SHRI YASHWANT SINHA : What is
the responsibility, Madam ? The concern
of this House is about the tapping. The
concern of this House is about the Prime
Minister using thc Government’s intelli-
gence machinery to tap the telephones.
(Interruptions) ... This is the issue,

SHRI S. JATIPAL REDDY : The issue

.concerns. . . (Interruptions) . , .

THE DEPUTY CHAIRMAN : Will you
please sit down ?...(Interruptions) ...

SHRI YASHWANT SINHA : When the

machi-
to

use the Government’s intelligence
nery to do this, then we have a right
ask in this House.

THE DEPUTY CHAIRMAN : May I
remind the Members that we have busi-
ness—Railway Budget and the General
Budget and so many other Ordinances. If
the Members do not co-operate, then we
will have to...(Inferruptions)... Let me
finish. . . (Interruptions) . ..

SHRT YASHWANT SINHA : We are
not responsible for the Ordinances. Madam,
we are not responsible for the Ordinances.

SHRI MENTAY PADMANABHAM :
But the Government is not cooperating.

SHRI N. E. BALARAM : Are they run-
ning a Government ?

SHRI YASHWANT SINHA : It is not
our intention to stall the business of the
House.
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THE DEPUTY CHAIRMAN : Other-
wise, we will have to pass the Budget with~
out discussion.

SHRI N. E. BALARAM : The Ministers
telephones are being tapped.
... (Interruptions) . . .
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SHRI V. NARAYANASAMY (Pondi-
cherryy : The Home Minister has clearly

explained to the House. They are trying
to politicise the issue. ...(Interruptions)

They are trying to politicise the issue,
There is no tapping.
(Interruptions)
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THE DEPUTY CHAIRMAN : Let us
discuss the issues which are of concern t
us... (Interruptions) 1 am not permitting
it.. ..(Interruptions)., .
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THE DEPUTY CHAIRMAN :
matter is closed. We have got uther
business.

aifaai g9 T3, ¥ AT YA TF
T 91E
SHR1 MENTAY PADMANABHAM :

Madam, this matter is agitating everybody,
including the Congress Members.

SHRI DIPEN GHOSH : Madam, this
is a serious allegation. .. (Imterruptions)

SHRI YASHWANT SINHA : How does
the Home Minister react to the suggestion
made by a Member of the Treasury
Benches ? It is one of their Members.

THE DEPUTY CHAIRMAN : The
Home Minister can talk to him. Now let
us go ahead with our business.  (Inferrup-
tions).
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SHRIMATI JAYANTHI NATARAJAN

(Tamil Nadu) There is no tapping
(Interryptions). The Home Minister can-
not give a statement on each one’s
statement.

SHRI V. NARAYANASAMY : He said
categorically that there was no tapping...
(Interruptions)

THE DEPUTY CHAIRMAN : If every-
body is speaking, nothing will go on re-
cord.  That is the only thing I can do.
Anybody speaking on this matter is not
going on record.  'We have got the listed
business. I am going to it.  Mr. Sitaram
Kesri is sitting here.

(Interruptions)

SHRI DIPEN GHOSH : Madam, it is a
question of propriety......

THE  DEPUTY CHAIRMAN : Mr.
Dipen Ghosh, you heard what T said? 1
suid, after this, anything spoken on this
subject is not going on record. We have
got the listed business, Let us go ahead
with that.
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SHRI MOHAMMED AFZAL
MEEM AFZAL :%*

THE DEPUTY  CHAIRMAN : Mr.
Afzal, please go back to your seat.

uiias

g A1 TTF 9T A 4 ...
(zuereer)

SHRI MOHAMMED AFZAL alics
MEEM AFZAL : **

THE DEPULY CHAIRMAN : Mr.

Afzal, pleass go back to your seal. 1
said nothing will go on record.

SHRT MOHAMMED AFZAL alias
MEEM AFZAL : **

THE DFPUTY CHAIRMAN : Please
go back lo your seat. My protccrion as
there enough. 1 gave you enough protec-
You go back to your seat. Whal-
ever you discuss  with your leaders, you
can discuss  with them in the Lobby.
Now, I am going to start and announce,. .

T TES, Please do
not argue with me. Please sit down.
‘When I am on my feet, you must sit down,
(Interruptions) Please sit down. Let me
make an announcement. Mr. Kesri will
give a reply to the discussion which we had
on the Bill which is pending before the
House.  And after that, we will take up
the Railway Budget as desired by the Mem-
bers.

(Interruptions)
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(Interruptions)
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% Ni)tr recorded.



